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o f  cultivation? Is it not a fact that 
they have already discovered a variety 
o f rice which can be grown in these 
water-logged areas?

Dr. I .  &. Dedunakh: There are 
certain varieties which are suitable 
for cultivation in these areas. There 
is no firm estimate at the area avail­
able lor this crop.

Shri Panigrahi: May 1 know whe­
ther the Central Rice Research Insti­
tute at Cuttack has made any research 
on this and, if so, what it is?

Dr. P. S. Deshmukh: It is one of
the duties of the Central Rice Re­
search Institute to look into this. But 
I 'have no details as to what exactly 
they have done.

Shri Ranga: The Research Institute 
at Cuttack has already advised Gov- 
<ernment in the matter.

Mr. Speaker: The linn. Minister is 
not aware of that.
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Shri TanganuuH: As it is more than 

six months since the scheme has been 
submitted, may I know whether the 
scheme will be tried at least in one 
place in each zone?

Shri Shahnawas Khan: Yes, Sir.
The saheme, for the present, is being 
tried at Alambagh on the Northern 
Railways. We are going to try it also 
at Gorakhpur. After we have studied 
it under actual working conditions, we 
will extend it 'to other zones.

Shri Tangamanl: May I know whe­
ther it will be tried in some areas in 
other zones also?

Mr. Speaker: That is a suggestion
for action.

DecasuallsaUon Scheme fn Cochin 
Port

•1170. Shri Kodiyan:
Will the Minister of Transport and 

Communications be pleased to state:
(a) whether Government have any 

proposal to introduce the decasualisa- 
tion scheme in the Cochin part; and

(b) if so, what are the main fea­
tures of the proposals?

The Minister of State in Os Minis­
try of Transport and Commnnlcatkms 
(Shri Raj Bahadur): (a) Yes, Sir.

(b) The Scheme under considera­
tion is similar to the Scheme in force 
in the port of Madras.

Shri Kodiyan: Apart from the steve­
doring workers, may I know whether 
this scheme will Include headload ant 
lighterage crew also?
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Shri Raj Bahadur: This may include 
these categories of workers also. But 
I may add that the introduction of the 
Scheme is being delayed on account of 
various factors.

Shri Narayaoankutty Menon: May
I know whether any time-limit has 
been fixed by Government for deca­
sualise tion in Cochin port?

Shri Raj Bahadur: That is under
consideration.

Shri Tangamani: Is the Govern­
ment aware that because of the delay 
in implementing the decasualisation 
scheme and even the recommendations 
in the award of 1950, there has been 
aatyagraha going on in the Cochin port 
tor the last two months?

Shri Raj Bahadur: So far as I know, 
there has been no satyagraha at all in 
Cochin port. There has been some 
agitation on behalf of a labour union 
which has not been recognized. As 
tar as this particular question is con­
cerned, I may say for information of 
the House that the extent and scope 
of decasualisation depends upon the 
number of ships entering a port, the 
type of cargo, the nature of cargo, 
facilities available etc. All these fac­
tors are variable. Therefore, the ac­
ceptance of the demand also depends 
upon these varying factors.

Shri Tangamaiti: Is it not a fact that 
nearly 600 workers employed in the 
Cochin port are still kept in the tem­
porary list, although they have put in 
more than ten years of service?

Shri Baj Bahadur: I have explained 
the reasons and circumstances on ac­
count of which we have got to have 
then casual labourers.

Shri Kodiyaa: May I know whether 
Government has considered it neces­
sary to put a stop to the present sys­
tem of giving the token for work ex­
clusively to a single union and, if so, 
whether they win put a stop to it 
pending final decision on the decasua­
lisation scheme?

Shri Raj Bahadur: No distinction 
can be visualized or contemplated on 
the basis of the union to which any 
particular worker is affiliated, so far 
as decasualisation is concerned.

Theft of Copper Wire on Railway*
+

• m i /  shri B- Da* Gupta:
\Shrimati Ila Palcbnndhuil:

Will the Minister of Railways hr 
pleased to state:

(a) whether it is a fact that on the 
morning of Friday, the 21st Feb­
ruary, 1958, four electric Down trains 
were delayed for several hours and 
1 Up train for about halt an hour 
on the Howrah Division due to theft 
of overhead copper wire;

(b) if so, the details of detention;
(c) the extent of less in terms o f 

weight, length and value;
(d) the steps taken to ensure pre­

vention of such theft; in future; an<t

(e) whether any wrests have been 
made in this connection?

The Deputy Minister of Railways. 
(Shri Shahnawas Khqn): (a) Yes, but 
these trains were hau'ed by steam en­
gine and not by electric locomotives.

(b) A statement is laid cn the table 
of the Lok Sabha. [See Appendix V,. 
annexure No. 116.]

(c) The approximate length of wire 
lost was 200 ft. its weight 200 Lbs. and. 
value Rs. 450)-|-.

(d) Arrangements for intensive 
track patrolling of th*- section hav* 
been made and frequency of check by* 
supervisory staff has been increased1

(e) No arrests have been made so- 
far.

Shri B. Das Gupta: Is it not a fact 
that a force called the Railway fto - 
tection Force has been created to* the- 
better protection of railway propartjr? 
May I also know whether any ar­




